No.D-16016/1/2010-Admn.11 (L.DD)
GOVERNMENT OF INDIA
MINISTRY OF LAW AND JUSTICE
(L FGISLATIVE DEPARTMENT)

Mew Dethn, Dated 2" May, 2011

TENDER NOTICE

Suhjeet: - Muintenance of Photocopy machines in the Legislative Department, Ministry
af 1w and Justice for the year 2011-2012,

Rilgrence this I}Lpa:tnu,m‘n lender Notice ol even number dated 1302001, the
undersigned is  direcied o invite the quatations make wise and per copy basis for
comprehensive Serviee Maintenanee Annwal Contract in respect ol Phatocopy mach nes
of this Department for o petiod of one year.  The details of Photoeopy machines are is
neder:-

5, M, | Make and Muodel of the I’Immcnpii'.'r | Mo ol Machine
[ | Loshibac-studio 457 | {onc)
| | Vashiha c-stuedio 200 | (ene)
| Tshitha e-studio 230 F(three)
[ Toshiba c-studio 2860 1 {one)
| "ashihi e-studio 780 2Two) I
: . 'pshiba e-studio i 6 | | {one)
; > ‘ [RicohAMcio-220 ] (ome)
Ricoh K1 4618 2 (two |
i Muodi Xerpx-5871 Suar | 3 (1hrie)
| Muli Xerox-Document Centee 230 51 | 2w |

[t is requested that the quotationg may be sent 1o the undersigned n a sealed cover
super-seribing “Quotation for Maintenance of Photocopy Machines™ atest by 13" My,
T ap oo 300 PM. The Tirms which have already sent their quotition i response of ths
Pepartment’s Tender Notiee duted 15002011, need not sent their quotation again. All
the Quotation will be opened on the same day 13320010 a0 130 PM i Room N 11
“AC Wina Shaste Bhavwar, New Delhis The sgreement of 1erms and condiviens ol the

contaet will be s Tollows:

(1) Ihe contract shall be of comprehensive maintenance service type and shall
ielude providing ol cons. all spare parts, toner. Tabour and mwo extra pavnent
will be made fuether on this aecount.

(it Al repair wiork will be carvied put within the premises ol the Deganment,
|owever. wease the Machine is required o be carred oun ol the building for
repair, it should only be done with prior permission ol the US {AVS.0
(A

{131} L case ol replacement of Faully parts, they shall be replaced only by genuine
new spare parts: The old parts will be handed over 1o this Department.

{iv) [ any machine is mot repaired within a day. the contraetor will prnwiuc il
standby muchine.

iv) he conteact shall be lable to be cancelled without any notiee, il the semiee
rendered by the fimm is not Tound satislactory atany me during the perivd of

the contrabet,



T faarnest money by means ol a Demand Draft/Pay order of Rs, 10.000/-(Rupees ten
thousand only) may be enclosed with the guotation. 1t is also clarified that the guotations
received without camest money will be summanily rejected. Fhe pay order/ 13 [J may be
prepared in the name of Pay & Aceount OfTieer (Main Seat), Ministey ol Law and
Justice. Legislative Departiment, Shastri Bhawan, New Delhi.

3 e contract shall be un g comprehensive service basis and no extra charges Fonr sy
penernl weir & tearspare pars e, shall be made by this Department.  During the
contraet period it will be the responsibility of the company w keep the photogomc
machmes m perfect working order.

[ [he repair works will have o be carvicdd oul at the hocation of the Phatoeop
machines exeept in the exeeptional circumstances where the machine or any eomponen
may bt required 1o be taken out for repairs in workshop.

5. The pasment wwards eomprehensive annund service maintenance contract shall be
madle o prenthly basis wt the sate ol per copy basis at the end of munth on production o
sitlistactory reports lrom concerned sers.

G0 e Tems are reguired e luenish their glanding and soadwill through o certilicat
documentary proal of Ministey/Department with complete address and welephongdneam:
L NaUSECS TV Lin Noo List of present contraets having in Govt. Pepartimenia 1ma]
by e enelosed with e gquotation.

7 1w be noted e unrealistic prices quoted by the bidders would debar the biddey
1o be considered Tor aiving contract by this Department.

8 Uhe fiems should have oowark permit or registered with local awihoriy inchuiin
Sules Tas i with =3 vears experence i the operational area.

O, Jlis Diepartment reserves the naht 1o seleet or rejoct any or all quotations withol

assigning reasony thereol, ;
P
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{Bijender Singl
Under Seerctury Lo the CGrvl. of Ind
I'e], Mo, 2338460

Llop g

1 All Ministries/Department of the Govt, of India. {1 15 requested that wic
publivity ol this tender notice may please be given and contractor engaged b
them For this job. may be infurmed w submit their guotations. il they are wiliin
and Tulfill the conditions.

5 e Inecharee NIC. Mio Law and Justice. Shastri Bhawan. New Dethi with tf
reyuest o pliee the wloresaid Notiee on the website of the Ministry far wig

puda it




